IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards

NOT READY Certified Copy Applications

Date 14.02.2020
Cour Rejec
Name of t
Applicant case No. £ Statu
PP Fee
S

1 P.N. NAYAK 35717/202 14.02.2020 WP (C)/7939/2011 5 U

2 M. K. RANA 55718/202 14.02.2020 CRLMC/1371/2017 1 0

3 B.C.PANDA 55719/202 14.02.2020 WP (C)/9109/2005 5 U
MALAYAKANTA |15720/202

4 PRADHAN 0 14.02.2020 WP (C)/20669/2019 |5 U

5 M. K. RANA 35721/202 14.02.2020 CRLA/708/2019 1 @)

9 M. K. RANA 35722/202 14.02.2020 CRLA/812/2019 1 0

7 R. M. NAYAK 35723/202 14.02.2020 CRLA/832/2019 1 @)
MALAYAKANTA |15724/202

8 PRADHAN 0 14.02.2020 WP (C)/20670/2019 |5 U

9 M. K. RANA 35725/202 14.02.2020 WP (C)/15672/2013 |1 )
MALAYAKANTA |15726/202

10 PRADHAN 0 14.02.2020 WP (C)/14817/2008 |5 U

11 M. K. RANA 35727/202 14.02.2020 CRLMP/1237/2014 1 0

12 M. K. RANA 35728/202 14.02.2020 CRLMP/523/2018 1 0

13 M. K. RANA 35729/202 14.02.2020 CONTC/2537/2019 1 0

14 |J.P.KAR 55730/202 14.02.2020 WP (C)/19399/2019 |1 )

15 |M. K. RANA 55731/202 14.02.2020 CONTC/2828/2019 |1 0

16 M. K. RANA 55732/202 14.02.2020 WP (C)/28017/2019 |1 0)
MALAYAKANTA |15733/202

17 PRADHAN 0 14.02.2020 WP (C)/20671/2019 |5 U




18 |M. K. RANA 35734/202 14.02.2020 |WP(C)/17192/2018 |1 0
MALAYAKANTA |15735/202

19 PRADHAN 0 14.02.2020 |WP(C)/20672/2019 |5 U

20 |M. K. RANA 35736/202 14.02.2020 |WP(C)/19543/2019 |1 0
MALAYAKANTA [15737/202

21 PRADHAN 0 14.02.2020 |WP(C)/20673/2019 |5 U
MALAYAKANTA [15738/202

22 PRADHAN 0 14.02.2020 |WP(C)/20675/2019 |5 U

23 |P. K. PANI 35739/202 14.02.2020 0JC/3128/1994 4 U
MALAYAKANTA |15741/202

24 PRADHAN 0 14.02.2020 |WP(C)/20677/2019 |5 U

25 |M. M. PANDA 35742/202 14.02.2020 |WP(C)/12780/2015 |5 U
M. R. 15743/202

26 ROUTRAY 0 14.02.2020 |WP(C)/16333/2019 |10 C

27 |A. K. ROUL 35744/202 14.02.2020 |WP(C)/6214/2008 |1 0
MALAYAKANTA [15745/202

28 PRADHAN 0 14.02.2020 |WP(C)/20678/2019 |5 U
M. R. 15746/202

29 ROUTRAY 0 14.02.2020 |WP(C)/16333/2019 |10 C

30 |M.K.RANA 35747/202 14.02.2020 |WP(C)/20334/2018 |1 0
M. R. 15748/202

31 ROUTRAY 0 14.02.2020 |WP(C)/16333/2019 |10 C

32 |A. K. ROUL 35749/202 14.02.2020 CMP/204/2015 4 U

33 |M.K.RANA 35750/202 14.02.2020 |WP(C)/20331/2018 |1 0
M. R. 15751/202

34 ROUTRAY 0 14.02.2020 |WP(C)/16333/2019 |10 C

35 |U. K. SAHU 35752/202 14.02.2020 |WP(C)/3606/2004 |5 U

36 |M.K.RANA 35753/202 14.02.2020 |WP(C)/21469/2019 |1 0

37 |B. DAS 35754/202 14.02.2020 |WP(C)/27032/2019 |5 U

38 |M.K.RANA 35755/202 14.02.2020 |WP(C)/17191/2018 |1 0
R. K. 15756/202

39 MOHABHOT 0 14.02.2020 |WP(C)/7695/2013 |5 U

40 |M.K.RANA 35757/202 14.02.2020 |WP(C)/17180/2018 |1 0

|41 |P. K. NAYAK |15758/202 [14.02.2020 |WP(C)/10220/2015 |5 u




0

42 |M.K.RANA 55759/202 14.02.2020 |WP(C)/7878/2019 |1
43 |p. C. DAS 55760/202 14.02.2020 |CRLMP/992/2018 |5
44 |M.K.RANA 35761/202 14.02.2020 |WP(C)/17181/2018 |1
45 |B. DAS 35762/202 14.02.2020 |WPCRL/7/2016 5
16 |p. x. tENkRA |27037202 114 02 2020 MATA/28/2014 5
47 |A. C. JENA 35764/202 14.02.2020 |RFA/90/2011 5
48 |R.P.BHAGAT 35765/202 14.02.2020 |WP(C)/11042/2019 |5
49 |R.P.BHAGAT 35766/202 14.02.2020 |0JC/16973/1997 |5
50 |M. K. RANA 55767/202 14.02.2020 |WP(C)/22560/2015 |5
51 |M. K. RANA 35768/202 14.02.2020 |WP(C)/8440/2009 |5
52 |M. K. RANA 35769/202 14.02.2020 |WP(C)/27706/2013 |5
53 |M. K. RANA 55770/202 14.02.2020 |WP(C)/11887/2005 |1
54 |M. K. RANA 55771/202 14.02.2020 |WP(C)/3979/2020 |1
55 |M. K. RANA 55772/202 14.02.2020 |WP(C)/3980/2020 |1
56 |M. K. RANA 55773/202 14.02.2020 |WP(C)/3859/2020 |1
57 |B. K. ROUT 55774/202 14.02.2020 |CRLMP/417/2016 |10
58 |B. K. ROUT 35775/202 14.02.2020 |CRLMP/417/2016 |10
59 |P.BISWAL 35776/202 14.02.2020 |AHO/12/1976 5
60 |P. N. BEHERA 35777/202 14.02.2020 |WP(C)/989/2020 |5
61 EEEEEERA 35781/202 14.02.2020 |WP(C)/4305/2020 |10
62 EEEEEERA 55784/202 14.02.2020 |WP(C)/4314/2020 |10
63 |D.K.JENA 55787/202 14.02.2020 |WP(C)/1370/2010 |5
64 |K. CHOUDHURY 35799/202 14.02.2020 |WP(C)/528/2020 |10




65 |K. CHOUDHURY 35806/202 14.02.2020 |[WP(C)/526/2020 10 C
K. C. 15810/202
I 0 14.02.2020 |[WP(C)/529/2020 10 C
67 |D K SAHOO 35812/202 14.02.2020 |FAO/411/2017 10 C
68 |S. B. DAS 35819/202 14.02.2020 |ABLAPL/8917/2019 |10 C
€5 |s. panpa 35821/202 14 .02.2020 SBLAPL/10722/201 10 .
70 M/S.UMAKANTA |15823/202 14.02.2020 ABLAPL/11474/201 10 C
DAS 0 9
71 |K K NAYAK 55833/202 14.02.2020 gBLAPL/127O9/201 10 c
72 |P.K.BEHERA 35836/202 14.02.2020 |ABLAPL/1499/2020 |10 C
73 |K K JENA 35838/202 14.02.2020 |WPCRL/953/2012 10 C
RATIKANTA 15840/202
74 |ormoo 0 14.02.2020 |[WP(C)/9407/2005 |10 C
75 |R. DAS 35847/202 14.02.2020 |CRLMC/3511/2019 |5 U
76 |P. K. DAS 35850/202 14.02.2020 ABLAPL/1470/2020 |10 C
PITABAS 15853/202
77 | nvar 0 14.02.2020 |ABLAPL/1472/2020 |10 C
78 |B M BHUYAN 35860/202 14.02.2020 |[WP(C)/5150/2005 |10 C
79 |Y. DAS 35861/202 14.02.2020 |RSA/497/2018 5 U
80 |T. SWAIN 35865/202 14.02.2020 |CONTC/1286/2018 |5 U
P. K. 15867/202
81 |iiriok 0 14.02.2020 |ABLAPL/1441/2020 |10 C
82 |S K BISWAL 35869/202 14.02.2020 |[WP(C)/3693/2020 |10 C
83 |M K MOHANTY 35871/202 14.02.2020 |WP(C)/28513/2019 |10 ¢
84 |s. B. DAS 55872/202 14.02.2020 ABLAPL/1446/2020 |10 C
85 |M D BISWAL 35873/202 14.02.2020 |[WP(C)/1341/2020 |10 C
gg (PINOD KUMAR [15878/202 |1, 1) 5050 |aBLAPL/1428/2020 |10 C
DAS 0
87 |M. K. RANA 35883/202 14.02.2020 |WP(C)/14910/2019 |5 U
|88 |A. K. PANDA |[15888/202 |14.02.2020 |ABLAPL/1511/2020 |10  |[C




0

89 |K MANDAL 35892/202 14.02.2020 |WP(C)/4340/2020 |10
90 |A. K. SWAIN é5899/202 14.02.2020 |ABLAPL/1523/2020 |10
CEI e 55902/202 14.02.2020 |WP(C)/3787/2020 |10
92 gg§2§OTTAM 55904/202 14.02.2020 |WP(C)/5148/2020 |10
93 Eiii?g?N 35906/202 14.02.2020 |CONTC/54/2020 10
94 |prAKASH 35916/202 14.02.2020 |WP(C)/10887/2015 |10
95 SATiéATHY 35918/202 14.02.2020 |WP(C)/4334/2017 |10
96 |R.R. DAS 35920/202 14.02.2020 |WP(C)/284/2017 |10
97 |A.K. JENA é5924/202 14.02.2020 |WP(C)/13771/2019 |10
98 |A.K. ROUT 55926/202 14.02.2020 |WP(C)/3853/2020 |10
99 |p K BEHERA 55932/202 14.02.2020 |TRP(C)/436/2019 |10
100 |s. pas 35933/202 14.02.2020 |WP(C)/4702/2020 |10
101 [P K BEHERA 35934/202 14.02.2020 |TRP(C)/288/2019 |10
102 [L.D. PANDA 35941/202 14.02.2020 |WA/506/2019 10
103 |a.K. MOHANTY é5944/202 14.02.2020 |WP(C)/3785/2020 |10
104 |P.K. MISHRA é5952/202 14.02.2020 |WPCRL/942/2012 |4

105 |D NAYAK 55954/202 14.02.2020 |WP(C)/20578/2015 |10
106 |A DAS 35956/202 14.02.2020 |WP(C)/21738/2018 |10
107 [R. cH. BHOI 35959/202 14.02.2020 |WP(C)/19512/2019 |10
108 [p K SAHOO 35960/202 14.02.2020 |WP(C)/22102/2014 |10
109 |6 ¢ JENA 35961/202 14.02.2020 |WP(C)/22102/2014 |10
110 [R.CH. BHOT é5962/202 14.02.2020 |WP(C)/19513/2019 |10
111 |P N BEHERA 55965/202 14.02.2020 |CRLMP/829/2017 |10




112 |R.CH. BHOT 35967/202 14.02.2020 |WP(C)/19515/2019 |10  |C
113 [R.CH. BHOI é5970/202 14.02.2020 |WP(C)/19516/2019 |10  |C
114 iéT?ANAYAK 35972/202 14.02.2020 |WP(C)/3184/2020 |10  |C
115|s ¢ M 55973/202 14.02.2020 |WP(C)/7602/2017 |10  |C
116 |s ¢ M 35974/202 14.02.2020 |WP(C)/7603/2017 |10  |C
117|s ¢ M 35975/202 14.02.2020 |WP(C)/7604/2017 |10  |C
118 |R.CH. BHOT 35976/202 14.02.2020 |WP(C)/19517/2019 |10  |C
119]s ¢ M é5978/202 14.02.2020 |WP(C)/7606/2017 |10  |C
120 [R.CH. BHOI é5979/202 14.02.2020 |WP(C)/19519/2019 |10  |C
121s c M 55981/202 14.02.2020 |WP(C)/7607/2017 |10  |C
122 [R.CH. BHOI 55982/202 14.02.2020 |WP(C)/19520/2019 |10  |C
123 |G.K.NANDA 35983/202 14.02.2020 |WP(C)/502/2020 |10  |C
124|s c M 35984/202 14.02.2020 |WP(C)/7609/2017 |10  |C
125 [K. RATH 35985/202 14.02.2020 |WP(C)/4330/2020 |10  |C
126|s ¢ M é5986/202 14.02.2020 |WP(C)/7610/2017 |10  |C
127 |R.CH. BHOI 55987/202 14.02.2020 |WP(C)/19521/2019 |10  |C
128 [R.CH. BHOI 55990/202 14.02.2020 |WP(C)/19524/2019 |10  |C
129 [R.CH. BHOI 55992/202 14.02.2020 |WP(C)/19525/2019 |10  |C
130 ;ﬁAEbAYATRAY 55993/202 14.02.2020 |CMP/143/2020 10 |c
131 ;éHiﬁTY 55994/202 14.02.2020 |CMP/7/2020 10 |c
132 |M. PATI 35995/202 14.02.2020 |WP(C)/4975/2020 |10  |C
133 [B. C. JENA é5996/202 14.02.2020 |CMP/399/2017 10 [c
134 |M. PATT 55997/202 14.02.2020 |CONTC/418/2020 |10  |C
1135 [M. PATI 115999/202 |14.02.2020 |CONTC/420/2020 |10  |[C




0

136 |M. PATI 36002/202 14.02.2020 |CONTC/421/2020 |10
137 |S. K. SWAIN 36003/202 14.02.2020 |CMP/86/2020 10
138 |M. PATT 36004/202 14.02.2020 |CONTC/423/2020 |10
139 |M. PATT 36007/202 14.02.2020 |CONTC/422/2020 |10
140 |M. PATT 36008/202 14.02.2020 |CONTC/419/2020 |10
141 EiﬁiisﬁENA. 36009/202 14.02.2020 |CMP/54/2020 10
142 ﬁéHiéATRA 36020/202 14.02.2020 |WP(C)/3780/2016 |10
143 |s. DpAs 36022/202 14.02.2020 |WP(C)/4529/2020 |10
144 |s. DAS é6024/202 14.02.2020 |WP(C)/4418/2020 |10
145 |s. DAS é6026/202 14.02.2020 |WP(C)/4421/2020 |10
146 |S. DAS 36028/202 14.02.2020 |WP(C)/4525/2020 |10
147 |G. D. SINGH 56029/202 14.02.2020 |WP(C)/2395/2020 |10
148 |s. DAS 36030/202 14.02.2020 |WP(C)/4410/2020 |10
149 |s. DAS 36032/202 14.02.2020 |WP(C)/4528/2020 |10
150 [K. MOHANTY 56033/202 14.02.2020 |WP(C)/22527/2019 |10
151 |P.K. JENA 56039/202 14.02.2020 |WP(C)/4864/2020 |10
152 g/S'S'C'MEKA' 36043/202 14.02.2020 |WP(C)/7601/2017 |10
153 6. C. BARIK 36048/202 14.02.2020 |WP(C)/22464/2018 |5

154 |M. BEHERA 36055/202 14.02.2020 |WP(C)/2534/2020 |10
155 i/EAgiTTX?HN 36056/202 14.02.2020 |WP(C)/16304/2019 |10
156 E;EQYPRASAD 56059/202 14.02.2020 |CONTC/2734/2019 |10
157 |B.M.SARANGI 56067/202 14.02.2020 |WP(C)/4473/2020 |10
158 |B.M.SARANGI 36068/202 14.02.2020 |WP(C)/4472/2020 |10




159 |S. MUKHARJEE 36075/202 14.02.2020 |BLAPL/10334/2019 |10  |C
160 ﬁAEALIK, o 36076/202 14.02.2020 |WP(C)/5057/2020 |10  |C
161 ﬁAEALIK, o 56077/202 14.02.2020 |WP(C)/5055/2020 |10  [C
162 ﬁAEALIK, o 56078/202 14.02.2020 |WP(C)/5053/2020 |10  |C
163 |D.K. MOHALIK 36079/202 14.02.2020 |WP(C)/4760/2020 |10  |C
164 [R.C. MUDULI 36081/202 14.02.2020 |CONTC/403/2020 |10  |C
165 [M.K.RANA 36082/202 14.02.2020 |WP(C)/2062/2018 |1 0
166 [R.C. MUDULI 36084/202 14.02.2020 |CONTC/400/2020 |10  |C
167 M. R. MALLA 36088/202 14.02.2020 |WP(C)/11284/2014 |10  |C
168 |M. K. BARIK 36089/202 14.02.2020 |WP(C)/11284/2014 |10  |C
169 EgﬁigDiﬁAIN 36090/202 14.02.2020 |WP(C)/4310/2014 |10  |C
170 |G. C. BARIK 36091/202 14.02.2020 |WP(C)/1808/2003 |10  |C
171 giﬁiiAR 36092/202 14.02.2020 |WP(C)/14194/2005 |10  |C
172 |D. NAYAK 36093/202 14.02.2020 |WP(C)/12081/2005 |10  |C
173 |R. C. MUDULI 36096/202 14.02.2020 |CONTC/97/2020 10 C
174 |B.M.SARANGI 36097/202 14.02.2020 |WP(C)/4471/2020 |10  |C
175 |s. C. DAS 36100/202 14.02.2020 |WP(C)/5473/2020 |10  |C
176 |[p. K. JENA 36101/202 14.02.2020 |WP(C)/5062/2020 |10  |C
177 |A. K. PARIDA 36102/202 14.02.2020 |WP(C)/3586/2020 |10  |C
178 |L. D. PANDA 36103/202 14.02.2020 |WP(C)/3821/2020 |10  |C
179 |D. K. SAHOO 36105/202 14.02.2020 |WP(C)/3677/2020 |10  |C
180 gﬁoSbHURY 36106/202 14.02.2020 |WP(C)/3677/2020 |10  |C
181 g{i:JENA 36107/202 14.02.2020 |WP(C)/3796/2020 |10  |C
182 |A. P. SAHOO |[16110/202 |14.02.2020 |RPFAM/288/2019 |10  |[C




0

183 |S. MOHARANA 36112/202 14.02.2020 |WP(C)/28784/2019 |10
184 |S.K. BARIK é6113/202 14.02.2020 |WP(C)/1359/2020 |10
185 [N.RAO 36114/202 14.02.2020 |WP(C)/887/2020 |10
186 |L. PATTNATK 36115/202 14.02.2020 gBLAPL/lOl51/201 5

187 |S. BUDGATA 36116/202 14.02.2020 |TRPCRL/33/2017 |10
188 |B.K.DAS 36118/202 14.02.2020 |WP(C)/1998/2020 |10
189 |A. PATTNAIK 36119/202 14.02.2020 |WP(C)/4372/2020 |10
190 |P.K. JENA 36121/202 14.02.2020 |WP(C)/5358/2020 |10
191 |J.KAR é6125/202 14.02.2020 |WP(C)/5078/2020 |10
192 ﬁéHiﬁTY 56126/202 14.02.2020 |BLAPL/705/2020 |10
193 |P.K. JENA 56127/202 14.02.2020 |WP(C)/5063/2020 |10
194 |P.K.JENA 56129/202 14.02.2020 |WP(C)/5065/2020 |10
195 |P. SAHOO 36130/202 14.02.2020 |WP(C)/4354/2017 |10
196 [R.C.MUDULI 36131/202 14.02.2020 |CONTC/404/2020 |10
197 |S. MOHAPATRA é6132/202 14.02.2020 |WP(C)/4354/2017 |10
198 |R.C.MUDULI é6133/202 14.02.2020 |CONTC/402/2020 |10
199 |S. K. SAHOO 36135/202 14.02.2020 |MACA/862/2016 10
200 |R.C.MUDULI 56136/202 14.02.2020 |CONTC/401/2020 |10
201 |R.C.MUDULI 36138/202 14.02.2020 |CONTC/399/2020 |10
202 [N.C. SINHA 36141/202 14.02.2020 |CONTC/33/2020 10
203 |B. DAS 36142/202 14.02.2020 |CONTC/27/2020 10
204 |B. DAS é6143/202 14.02.2020 |CONTC/26/2020 10
205 [B. DAS 36145/202 14.02.2020 |CONTC/25/2020 10




206 |M.R.ROUTRAY 36147/202 14.02.2020 |WP(C)/5201/2020 |10  |C
207 |M.R. ROUTRAY 36149/202 14.02.2020 |WP(C)/5208/2020 |10  |C
208 |M.R. ROUTRAY 36151/202 14.02.2020 |WP(C)/5211/2020 |10  |C
209 [M.R. ROUTRAY 36152/202 14.02.2020 |WP(C)/5206/2020 |10  |C
210 Sigi;RANA 56153/202 14.02.2020 |WP(C)/4607/2020 |10 c
211 ?é;AEAgigiH 56154/202 14.02.2020 |WP(C)/26367/2019 |10  |C
212 |S. SAHOO 36156/202 14.02.2020 |WP(C)/23212/2019 |10  |C
213 |S. SAHOO 36157/202 14.02.2020 |WP(C)/23212/2019 |10  |C
214 DILLIP SAMAL 36165/202 14.02.2020 BLAPL/7194/2019 10 C
215 Egﬁggg 36176/202 14.02.2020 |WP(C)/21486/2016 |5 U
216 |[SAMIR BARIK 36178/202 14.02.2020 CRLREV/864/2019 10 C
217 [R. R. DAS 36181/202 14.02.2020 |WP(C)/13052/2018 |5 U
218 |S. SWAIN 36183/202 14.02.2020 |WP(C)/11100/2006 |5 U
219 ;igﬁiLKUMAR 36184/202 14.02.2020 |CRLREV/232/2019 |10  |C
220 |T. K. BISWAL 36185/202 14.02.2020 |WP(C)/15840/2018 |5 U
221 |H. JENA 36187/202 14.02.2020 |WP(C)/22690/2012 |5 U
222 g'K'BHANJADE 36188/202 14.02.2020 |CRLREV/52/2020 |10  |C
223 |R. K. DEHURY 36189/202 14.02.2020 |WP(C)/24245/2019 |5 U
224 |GANESH SAHOO 36191/202 14.02.2020 |BLAPL/741/2020 |10  |C
225 |B. D.SAHU 36192/202 14.02.2020 |WP(C)/2042/2014 |5 U
226 2i§8§ KU 36193/202 14.02.2020 |BLAPL/6909/2019 |10  |C
227 |[K. c. PaNDA 36194/202 14.02.2020 |WP(C)/2485/2011 |5 U
228 ﬁéﬂiﬁTY 56196/202 14.02.2020 |CRLMP/1678/2019 |5 U
1229 |s. SWAIN 116198/202 [14.02.2020 |[MACA/530/2004 5 u




0

230 ii?giHoo 36200/202 14.02.2020 |BLAPL/9113/2019 |10
231 [R. SAHOO 36201/202 14.02.2020 |FAO/576/2015 5
232 |S. K. JENA 36203/202 14.02.2020 |RSA/531/2014 5
233 [R. K. SAHOO 36206/202 14.02.2020 |MATA/121/2014 5
234 |P.N. NAYAK 36207/202 14.02.2020 |BLAPL/10645/2019 |10
235 ?é;AgEgigK 36208/202 14.02.2020 |BLAPL/9760/2019 |10
236 |B. MOHAPATRA 36209/202 14.02.2020 ?BLAPL/12665/201 5
237 |TAPAN SWAIN 36210/202 14.02.2020 |WP(C)/15091/2019 |10
238 gigii RANJAN 36211/202 14.02.2020 |BLAPL/9770/2019 |10
239 |J .R. NAYAK 36212/202 14.02.2020 |WP(C)/1816/2020 |10
240 |S. K. SAHOO 36213/202 14.02.2020 |WP(C)/15109/2018 |10
241 |J.R. NAYAK 36214/202 14.02.2020 |WP(C)/1830/2020 |10
242 |T. DALAT 36215/202 14.02.2020 |WP(C)/10528/2017 |10
243 |p. PRADHAN 36216/202 14.02.2020 |WP(C)/23390/2019 |5
244 ;iiii KUMAR 36217/202 14.02.2020 |WP(C)/10528/2017 |10
245 |P.1L. MISHRA 36218/202 14.02.2020 |WP(C)/3984/2020 |10
246 |P. PRADHAN 36219/202 14.02.2020 |WP(C)/25478/2019 |5
247 |P. PRADHAN 36220/202 14.02.2020 |WP(C)/25473/2019 |5
248 |p.L. MISHRA 36221/202 14.02.2020 |WP(C)/4652/2020 |10
249 |T. DALAT 36222/202 14.02.2020 |WP(C)/10529/2017 |10
250 ;iiii KUMAR 56224/202 14.02.2020 |WP(C)/10529/2017 |10
251 iiﬁiﬁNﬁENA 36226/202 14.02.2020 |WP(C)/5231/2020 |10
252 |GANESH SAHOO 36227/202 14.02.2020 CRLA/33/2020 10




253 ﬁéHiéANA 36228/202 14.02.2020 |OTAPL/38/2018 10 |c
254 |P. PRADHAN 36229/202 14.02.2020 |WP(C)/25479/2019 |5 U
255 g;ggé RANJAN 36232/202 14.02.2020 |OTAPL/4/2019 10 c
256 giESOPRASAD 36234/202 14.02.2020 |WP(C)/3412/2020 |10  |C
257 |P. PRADHAN 36235/202 14.02.2020 |WP(C)/21958/2019 |5 U
258 |SAMIR BARIK 56236/202 14.02.2020 2BLAPL/16890/201 10 |c
259 |D. DASH 36237/202 14.02.2020 |BLAPL/11309/2019 |10  |C
260 |SAMIR BARIK 36238/202 14.02.2020 |BLAPL/11295/2019 |10  |C
261 |GANESH SAHOO 36243/202 14.02.2020 BLAPL/11157/2019 |10 C
262 [K.C. MAJHI 36244/202 14.02.2020 |WP(C)/3875/2020 |10  |C
263 ;ﬁiﬁJADEo 36247/202 14.02.2020 |BLAPL/594/2020 |10  |C
264 g'K‘BHANJADE 36248/202 14.02.2020 |BLAPL/595/2020 |10  |C
265 |SARAT DASH 36251/202 14.02.2020 |BLAPL/64/2020 10 |c
266 |SARAT DASH 36252/202 14.02.2020 |BLAPL/63/2020 10 |c
267 |R.K. PANDA 36253/202 14.02.2020 |BLAPL/8213/2019 |10 C
268 |J.R. DAS 36256/202 14.02.2020 |BLAPL/848/2020 |10  |C
269 |M.K. PANT 36258/202 14.02.2020 |BLAPL/827/2020 |10  |C
270 |M.R. DASH 36261/202 14.02.2020 |BLAPL/808/2020 |10  |C
271 |J.R. NAYAK 36264/202 14.02.2020 |BLAPL/764/2020 |10  |C
272 |GANESH SAHOO 36265/202 14.02.2020 |BLAPL/739/2020 |10  |C
273 |SAMIR BARIK 36266/202 14.02.2020 |BLAPL/465/2020 |10  |C
274 |[R.R. DAS 36267/202 14.02.2020 |BLAPL/9342/2019 |10  |C
275 ﬁéﬂiﬁTY 36272/202 14.02.2020 |WP(C)/5304/2019 |5 U
1276 |D. K. 116273/202 |14.02.2020 |[WP(C)/10135/2018 |5 u




IMOHANTY 0 |
277 |B. C.PANDA 36274/202 14.02.2020 |WP(C)/3107/2020 |5
278 |[B. C. PANDA 36275/202 14.02.2020 |WP(C)/3117/2020 |5
279 |B. C. PANDA 36276/202 14.02.2020 |WP(C)/3135/2020 |5
280 |B. C. PANDA 36277/202 14.02.2020 |WP(C)/3130/2020 |5
281 |B. C. PANDA 36278/202 14.02.2020 |WP(C)/3122/2020 |5
282 |B.C.PANDA 36279/202 14.02.2020 |WP(C)/3112/2020 |5
283 |P.N. NAYAK 36280/202 14.02.2020 |WP(C)/20737/2014 |5
284 |P.K.MISHRA 36281/202 14.02.2020 |WP(C)/16172/2014 |5
285 |B.K.KAR 36282/202 14.02.2020 |WP(C)/194/2008 |5
0gg |TASHOBANTA  |16283/202 |1/ 5 5050 |wp(C)/5634/2019 |5
DAS 0
0g7 [YASHOBANTA  116284/202 |1, o 5000  |wp(C)/20269/2017 |5
DAS 0
288 |R.K.MALLICK 36285/202 14.02.2020 |ABLAPL/7008/2018 |4
289 [R.K.MALLICK 36286/202 14.02.2020 ABLAPL/556/2017 4
M. N. 16287/202
290 [ . 14.02.2020 |ABLAPL/1617/2020 |10
291 |P.BASTIA 36288/202 14.02.2020 |CMP/103/2020 5
292 |S.K.DAS 36291/202 14.02.2020 |CRLA/355/2017 5
SHISHIR 16293/202
203 | e o 14.02.2020 |ABLAPL/1621/2020 |10
294 |S.K.BISWAL 36294/202 14.02.2020 |CMAPL/363/2018 |5
PRAFULLA KU. |16295/202
295 |TNE . 14.02.2020 |ABLAPL/1630/2020 |10
296 |[K. C. PANDA 36296/202 14.02.2020 |ABLAPL/1615/2020 |10
297 |[N.M.PRAHARAJ 56297/202 14.02.2020 RFA/291/2005 4
29g [ASHOK KU 16298/202 |1, 05,2020 |ABLAPL/1616/2020 |10
SAHU 0
299 |H. K. BHOL 36299/202 14.02.2020 |ABLAPL/1631/2020 |10




300 |G.K.NANDA 36300/202 14.02.2020 |AHO/34/2000 5
301 |S.C.DAS 36301/202 14.02.2020 |CRLMP/1717/2019 |5
302 |S.B.UDGATA 36302/202 14.02.2020 |RSA/362/2014 5
303 |S.C.DAS 36303/202 14.02.2020 |CRLMP/1331/2019 |5
304 [M.NAYAK 36304/202 14.02.2020 |WP(C)/14352/2005 |5
305 |P.K.PANI 36305/202 14.02.2020 |WP(C)/19053/2015 |4
306 |P.K.PANI 36306/202 14.02.2020 |WP(C)/10822/2008 |4
307 |M.K.RANA 36307/202 14.02.2020 |CRLMP/1215/2016 |4
308 |[N.K.ROUT 36308/202 14.02.2020 |CONTC/1350/2019 |5
309 |J. MANTRI 36310/202 14.02.2020 |ABLAPL/1606/2020 |10
Total 2427

NIC






